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Date of Order: 15.7.98.

Hon’ble Mr.Justice S.N.Mallick,Vice~Chairman,

Hon'ble Mr.S.Dasgupta, Administrative Member.
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UNION Or INDIA & ORZ,

For the petitioner: NONE,
For the regpondents: Mrs.K,Banerjee,counsel,
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The petiticner is &bsent on seconé cail. 1t is on record
that ncne appeared for éhe petitionar on esarlier successive
dates when the matter was called on for hearing. Mrs.Banerjee,
ld.counsel, is present on behalf ot the respondents, |

The epplication is dismissed for Gefault, No order as %0

costs. Interim Order, if any, stands vacated,

(S.Dazguptd) (s.N
Member{A) : Vice-=tUhairman,
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